GOVERNMENT OF INDIA
MINISTRY OF WOMEN AND CHILD DEVELOPMENT

RAJYA SABHA
UNSTARRED QUESTION NO. 3990
TO BE ANSWERED ON 06.04.2022

ATROCITIES AGAINST WOMEN AND CHILDREN
3990. SHRI JOHN BRITTAS
Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

(@) the number of cases of trafficking of women and children registered under the
Immoral Trafficking Prevention Act and their status in each State in the last three
years;

(b)  whether Government has undertaken any review of Ujjwala Scheme for
prevention of trafficking and rescue, rehabilitation and re-integration of victims of
trafficking and commercial sexual exploitation;

(c) if so, the details thereof; and

(d)  the total number of women who were rehabilitated and re-integrated in the last
three years, the State-wise details thereof?

ANSWER

MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI)

(@) to (d) : The National Crime Records Bureau (NCRB) compiles and publishes
information on crimes including cases registered under Immoral Trafficking Prevention
Act (ITPA), in its publication “Crime in India” which is available on its website i.e.
https://ncrb.gov.in. Latest published data is available upto the year 2020. State / UT-
wise number of cases registered under ITPA in the years 2018, 2019 and 2020 is
attached at Annexure-1.

Evaluation of the Schemes of the Ministry of Women and Child Development, including
Ujjwala, was done by NITI Aayog and it was recommended inter alia to integrate it with
the Swadhar Greh Scheme, to increase its coverage and enhance the use of
information technology in implementation of the scheme.

State/UT-wise details of rehabilitation of rescued victims during the years 2018, 2019
and 2020 is attached at Annexure-2.
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Annexure-1
Statement referred to in reply to part(a) of the Rajya Sabha Unstarred Question
No. 3990 to be answered on 06.04.2022 raised by Shri_John Brittas reqgarding
“Atrocities against women and children”

State / UT-wise numbers of cases registered under Immoral Traffic (Prevention)
Act 1956 (Women Victims cases only)
(Source: Crime in India published by NCRB)

SI. No.|STATES / UTs | 2018 | 2019 | 2020
STATES
1| Andhra Pradesh 152 88 48
2| Arunachal Pradesh 0 0 0
3| Assam 37 12 18
4| Bihar 49 40 30
5[ Chhattisgarh 15 12 3
6| Goa 7 1 0
7| Gujarat 34 24 47
8| Haryana 43 28 28
9| Himachal Pradesh 10 10 0
10{ Jammu & Kashmir* 1 0 --
11| Jharkhand 9 4 2
12| Karnataka 179 214 159
13| Kerala 4 10 5
14| Madhya Pradesh 40 21 14
15| Maharashtra 200 152 85
16| Manipur 0 0 0
17| Meghalaya 2 3 0
18| Mizoram 0 0 0
19| Nagaland 1 0 0
20| Odisha 10 19 19
21| Punjab 6 9 11
22| Rajasthan 62 40 67
23| Sikkim 0 0 0
24| Tamil Nadu 386 349 231
25| Telangana 81 22 13
26| Tripura 2 0 0
27| Uttar Pradesh 27 22 25
28| Uttarakhand 0 3 8
29| West Bengal 97 97 52
UNION TERRITORIES (UTs)
30| A & N Islands 0 0 0
31| Chandigarh 0 0 0
32| D&N Haveli 0 0 0
33| Daman & Diu 0 1
34| Delhi UT 1 4 3
34A|Jammu & Kashmir* -- -- 0
34B| Ladakh* -- -- 0
35| Lakshadweep 0 0 0
36( Puducherry 4 0 0
TOTAL (ALL INDIA) 1459 1185 868

* Data in respect of Jammu & Kashmir State for the year 2018 and 2019 has been
indicated while for 2020, separate data for UTs of Jammu & Kashmir and Ladakh has
been indicated.






Annexure-2

Statement referred to in reply to part (a) to (d) of the Rajya Sabha Unstarred Question No. 3990 to be answered on 06.04.2022 raised Shri

State/UT-wise Rehabilitation of Rescued Victims during the years 2018, 2019 and 2020

John Brittas regarding “Atrocities against women and children”

2018 2019 2020
Sent Sentto | Handed | Other Total | SentBack | Sentto |Handed Other Total Sent Sentto | Handed | Other Total
SL |state/uT Back to | Shelter Over Rehabili- to Parents| Shelter Over Rehabili- Backto | Shelter Over Rehabili-
Parents | Homes to tation Homes to tation Parents | Homes to tation
NGOs NGOs NGOs

1| Andhra Pradesh 64 134 0 255 453 208 179 38 0 425 106 81 70 0 257

2| Arunachal 1 0 2 1 4 3 0 0 0 3 13 0 0 0 13
Pradesh

3|Assam 280 10 0 5 295 230 0 0 0 230 142 3 12 0 157

4|Bihar 312 57 206 47 622 46 223 17 30 316 92 82 4 1 179

5| Chhattisgarh 275 0 0 0 275 331 6 0 0 337 96 0 0 0 96

6|Goa 13 43 0 46 102 2 83 0 5 90 0 30 0 0 30

7|Gujarat 20 0 1 5 26 8 1 4 5 18 42 43 0 2 87

8|Haryana 30 0 0 0 30 10 0 0 10 20 11 0 0 7 18

9|Himachal 11 0 0 0 11 9 3 2 2 16 13 0 0 0 13
Pradesh

10| Jharkhand 216 28 0 8 252 118 18 8 19 163 265 0 13 0 278

11|Karnataka 182 16 3 0 201 167 14 0 5 186 10 13 0 16 39

12|Kerala 136 21 0 1 158 208 7 0 0 215 191 5 0 0 196

13| Madhya 74 9 14 3 100 193 21 1 2 217 103 7 1 2 113
Pradesh

14| Maharashtra 111 523 61 96 791 221 234 2 563 1020 127 330 10 90 557

15| Manipur 4 1 0 0 5 69 34 72 13 188 4 0 0 5 9

16| Meghalaya 7 0 0 0 7 19 10 0 0 29 2 0 0 0 2

17| Mizoram 3 0 0 0 3 1 0 53 0 54 0 0 0 0 0

18| Nagaland 0 0 0 0 0 1 1 18 0 20 0 0 0 0 0




19| Odisha 252 0 0 0 252 876 0 0 0 876 748 6 0 10 764
20| Punjab 20 1 0 1 22 26 0 0 1 27 65 0 15 1 81
21|Rajasthan 27 26 264 62 379 12 599 53 0 664 77 737 4 0 818
22| Sikkim 4 0 0 0 4 2 0 0 0 2 4 0 0 0 4
23| Tamil Nadu 54 11 0 0 65 15 1 58 2 76 21 2 12 1 36
24| Telangana 21 406 8 72 507 27 233 0 74 334 87 333 0 18 438
25| Tripura 1 0 0 1 2 3 0 0 0 3 2 0 0 0 2
26| Uttar Pradesh 59 0 27 0 86 100 33 4 0 137 54 95 6 19 174
27| Uttarakhand a7 3 8 0 58 32 4 0 0 36 12 0 1 0 13
28| West Bengal 226 24 1 3 254 61 23 3 7 94 62 5 0 8 75
TOTAL 2450 1313 595 606 4964 2998 1727 333 738 5796 2349 1772 148 180, 4449
STATE(S)
29|A & N Islands 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
30| Chandigarh 0 0 0 0 0 0 1 0 1 2 3 0 0 0 3
31|D&N Haveli and 0 0 0 0 0 0 0 0 0 0 0 2 0 0 2
Daman & Diu +
32| Delhi UT 101 288 25 8 422 419 45 142 2 608 174 35 15 0 224
33[{Jammu & 0 1 0 0 1 0 0 0 0 0 2 0 0 0 2
Kashmir *
34|ladakh - - - - - - - - - - 0 0 0 0 0
35| Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
36| Puducherry 0 0 0 0 0 0 5 0 0 5 0 0 0 0 0
TOTAL UT(S) 101 289 25 8 423 419 51 142 3 615 179 37 15 0 231
TOTAL (ALL 2551 1602 620 614| 5387 3417 1778 475 741 6411 2528 1809 163 180 4680

INDIA)




Statement referred to in reply to part (a) to (d) of the Rajya Sabha Unstarred Question No. 3990 to be answered on 06.04.2022 raised Shri

Annexure-2

John Brittas regarding “Atrocities against women and children”

State/UT-wise Rehabilitation of Rescued Victims during the years 2018, 2019 and 2020

2018 2019 2020
Sent Sentto | Handed Other Total |Sent Back | Sentto |Handed Other Total Sent Sentto | Handed | Other Total
Back to | Shelter | Overto |Rehabili- to Parents| Shelter |[Overto | Rehabili- Back to | Shelter | Overto | Rehabili-

SL [State/UT Parents | Homes NGOs tation Homes NGOs tation Parents | Homes NGOs tation
1|Andhra Pradesh 64 134 0 255 453 208 179 38 0 425 106 81 /0 9] 25
2|Arunachal 1 0 2 1 4 3 0 0 0 3 13 0 0 0 13

Pradesh
3|Assam 280 10 0 5 295 230 0 0 0 230 142 3 12 0 157
4(Bihar 312 57 206 47 622 46 223 17 30 316 92 82 4 1 179
5|Chhattisgarh 275 0 0 0 275 331 6 0 0 337 96 0 0 0 96
6|/Goa 13 43 0 46 102 2 83 0 5 90 0 30, 0 0 30
7| Gujarat 20 0 1 5 26 8 1 4 5 18 42 43 0 2 87
8|Haryana 30 0 0 0 30 10 0 0 10 20 11 0 0 7 18
9[Himachal 11 0 0 0 11 9 3 2 2 16 13 0 0 0 13

Pradesh

10[|Jharkhand 216 28 0 8 252 118 18 8 19 163 265 0 13 0 278

11|Karnataka 182 16 3 0 201 167 14 0 5 186 10 13 0 16 39

12|Kerala 136 21 0 1 158 208 7 0 0 215 191 5 0 0 196

13|Madhya Pradesh 74 9 14 3 100 193 21 1 2 217 103 7 1 2 113

14|Maharashtra 111 523 61 96 791 221 234 2 563 1020 127 330 10 90 557

15|Manipur 4 1 0 0 5 69 34 72 13 188 4 0 0 5 9

16|Meghalaya 7 0 0 0 7 19 10 0 0 29 2 0 0 0 2

17|Mizoram 3 0 0 0 3 1 0 53 0 54 0 0 0 0 0

18|Nagaland 0 0 0 0 0 1 1 18 0 20 0 0 0 0 0

19|0Odisha 252 0 0 0 252 876 0 0 0 876 748 6 0 10 764

20[Punjab 20 1 0 1 22 26 0 0 1 27 65 0 15 1 81

21|Rajasthan 27 26 264 62 379 12 599 53 0 664 77 737 4 0 818

22|Sikkim 4 0 0 0 4 2 0 0 0 2 4 0 0 0 4

23|Tamil Nadu 54 11 0 0 65 15 1 58 2 76 21 2 12 1 36

24|Telangana 21 406 8 72 507 27 233 0 74 334 87 333 0 18 438

25| Tripura 1 0 0 1 2 3 0 0 0 3 2 0 0 0 2

26|Uttar Pradesh 59 0 27 0 86 100 33 4 0 137 54 95 6 19 174
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